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credited, and thereaft r to take action.
Now, as the hon. Member szid, the pre-
vious Finance Minister had given an
assurance of strong action. Well, that strong
aciion is being taken, namely, criminal pro-
secutions have been launched against the
defaulting employers.

SHRI KALYAN ROY : What are
the names ? I asked for the names.

SHRI H. M. PATEL : If you want
names, you should have given me notice.

SHRI KALYAN ROY : On a point
of order, Sir. Why should I give notice ?
He himself admits that quite a few emplo-
yers have failed to pay the deposite within
the specified time. I want to know how many
of them belong to the big business houses
and what specific action has been taken
against them. Why should I give notice ?
The question is clear, precise and properly
framed.

SHRI H- M. PATEL : I cannot
bring all the material. I will certainly give
whatever information he wants. But natu-
rally I must be told what details he wants.

SHRI KALYAN ROY : Will he
lay it on the Table of the House ?

SHRI H. M. PATEL I may say
that the question did not say that the names
of these defaulting employers should be
laid.

SHRI KALYAN ROY : Please, Sir,

it is a question of procedure. Generally

questions. are given in the form of (a),
(b) and (c). The names should be ready
with the Minister. We cannot give a 10 page-
question. I asked a specific question. How
many of them belong to the big business
houses ? I mentioned categorical names—
Singhanias, Birlas. Bird and Company ,
Goenkas and Jains.

" SHRI H. M. PATEL : Mr. Deputy
Chairman, I have just received information
that the names of all the defaulting emplo-
yers were laid on the Table of the House on
the last occasion.

SHRI KALYAN ROY : That is
incomplete.

SHRI S. W. DHABE : Sir, this
scheme has caused great resentment
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among the working class for a number of
reasons. One of them is that the accounts
are not giyen and defaults are made by the
employers. There is a universal demand for
scrapping this scheme, The Act i coming to
an end in the month of June or so. Will the
Minister say whet er the scheme will be
scrapped so that this problem is solved once
and for all and the entire amount impoun-
ded is refunded back to the workers within
two months ?

SHRI H. M. PATEL : Mr. Deputy
Chairman, Sir, on this question, I have
already said that this matter is a policy
matter which is under consideration and it
will be déalt with at the time of the Budget.

MR. DET'UTY CHAIRMAN : Next
qrestion. ' o
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tDelhi-Gorakhpur air service

8. SHRI NAGESHWAR PRASAD
SHAHI : t L
SHRI NATHI SINGH :

Will the Minister of TOURISM
AND CIVIL AVIATION be pleased
to state

(2) whether the Indian Airlines pro-
poses to introduce daily air service bet-
ween Delhi and Gorekhpur ; and

(b) if so, by when the service is likely
to be introduced ?

1The question was actually asked on the
floor of the House by Shri Nageshwar
Prasad Shahi.

TEnglish translation.
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f{{THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI
PURUSHOTTAM KAUSHIK) : (a)
and (b) Indian Airlines are presently ope-
rating thrice weekly air service to Gorakh-
pur on the Delhi-Kanpur-Gorakhpur-
Calcutta Sector. The traffic to and from
Goralthpur does not justify any further
increase at present in the frequency of the
service to Gorakhpur.]
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*g. [ The questioner (Shri Khurshed
Alam Khan) was absent. For answer, vide
col. 39-40 infra ]

‘i Closed textile mills

*10. SHRI S.W. DHABE : Will the
Minister of COMMERCE AND CIVIL
SUPPLIES AND COOPERATION be
pleased to state :

(a) the number of closed textile mills
in the country and the reasons for
their closure ; and

(b) whether any closed textile mills
were taken over by Government during the
year 1976 and if so, what is their number ?

THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND COOPE-
RATION (SHRI MOHAN DHARIA) :
(a) Out of 702 cotton textile mills, 32
mills are closed. In most cases, cosure
has been mainly due to financial losses
resulti g from various factors such as
unzcondmic size, obsolescence of
machinsry, mis-management and rise in
raw material prices. In two cases, there hes
also been labour trouble.

(b) During the calendar year 1976 , the
managzment of 4 mills was taken over, 2
for managzment by Central Government
and 2 for management by the State Go-
vernments concerned.

SHRI S. W. DHABE : Sir, the hono-
urable Minister is aware of the importance
of the textile industry in the country. I
would like to know from him whether he is
also aware of the fact that the closure of
these mills has affected production material-
ly in the country and also the employment
of the workers working therein. Have any
steps been taken under the Industries
(Development and Regulation) Act to appoint
an inquiry committee to go into these things
and what steps have been taken to take over
these mills so that they can start working
immediately ?

SHRI MOHAN DHARIA : Sir, this
House may be aware that the Central
Government al~rgwith th- State Govern-
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m nts has taken over 105 sick mills
and has opened them and I fully share the
view of the honourable Member that these
mills, when they are closed down, affect
our production and also there is the problem
of retrenchment causing distress to thou-
sands of families. 24,832 employees are out
of job for the time being and more than 5,500
looms and 6,28,168 spindles are out of
order. So, under these circumstances, we are
very much concerned about it. But, Sir.
before we finance, it is very much necessary
that these units should be viable and
it is in  this conmtext that all
possible efforts are being made in consul-
tation with the State Governments and the
financing institutions so that we can see that
they resume their work as early as possible.

SHRI S.W. DHABE : Sir, Will the
honourable Minister consider the long-
standing suggestion of the trade unions like
the INTUC and others that preventive
steps should be taken before the closure of
the mills by instituting proper inquiries and
by having standing vigilance committees so
that the Government is aware now and then
as to which are the mills which are likely to
close down and which are the mills
which are going tu get into trouble? Will
the Government consider the suggestion
of having standing vigilance committees so
that such closures can be prevented and
anticipatory action can be taken in order
to see that the workers and the country do
not suffer at all ? ..

Ty

SHRI MOHAN DHARIA : Sir, it is
a very good suggestion. I can assure the
honourable Member and the House
that it shall be the endeavour of the Centra]
Government to take not only the management
but also the various trade unions, into con-
fidence and I would very much like to
accept this suggestion of the honourable
Membdr and get it examined, At the same
time, Sir, I would like to tell the honourable
Member that as a matter of right, he, being
a trade umnion leader, and others can immedi-
ately comvey to the Government any
information which they may have if there
is any apprehension regarding the closure
of the mills and appropriate action will
certainly be taken.



